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[Shri ~. T. Ko haJram] 
source of our country. Although 1440 
MAP of water flows annually in the coun-
try's river system, hardly 200 MAP i 
actually being used, the rest flowing down 
waste into the sea. Consequently, the 
country is suffering from ' f!.oods-droughts 
-.floods yndrome and relief operations 
have become a heavy recurring bW'den on 
the country's economy. The ixth Plan 
envi ages the creation of an irrigation 
potential of 13.7 million hectares. Th 
achievement in 1980-81 is 2.28 million 
hectare and the anticipated achievement 
for 1981-82 is 2.45 million hectares. In 
the remaining three year of the Sixth 
Plan, unless effective step are taken to 
harnes the waters that go waste into the 
sea, the creation of irrigation potential 
of 13.7 million hectares will not be pos-
sible. Presently only 14 % of the available 
waters is being used for irrigation purpos_ 
es. The recurring 10 s on annual flood 
control and drought relief measures is 
approximately of the order of Rs. 1000 
crotes in the Jo s of crops and fertility of 
the soil throughout the country, besides 
the loss of human lives and cattle and other 
movable property. The River Boards Act 
was passed in 1956 and till to-day no 
river , board could be formed as the COD-
cerned Sates did not agree to their forma-
tion. The Inter-State Water Dispute Act 
of 1956 has DOt solved many of the water 
disputes which are holding up many pro-
jects. The River Basin Commissions could 
not also be constituted. In the e circums_ 
tances, I demand that the rivers should be 
declared immediately as national as ~ts 0 

that the Government of India could take 
mandatory action iIi the utilisation of river 
waters going presently waste into the ea. 

(iv) BEITER UTILISATION OF CAPACITY OF 
ORONANC CLOTHING FACTORY AT AVADI 

NEAR M ADRAS. 

DR. A. KALANIDHI (Madras Cen-
tral) : The ordinance clothing factory at 
Avadi near Madras was set up in 1961 
mainly for the production of paracbutes. 
Later on, this factory is undertaking only 
a few Brake Parachutes be ides other 
garments. 

Substantial quantities of woollen SOCD 
·are still being purchased in open market 
10r defence use. Though these items 

are manufactured in the ordnance. facto-
ries at Kanpur and Shajahanpur, a imilar 
line could be opened at A vaW also which 
would curtail the open market purchase. 

All the cotton ve t now being pur-
cha ed from private traders could al 0 be 
manufactured at the ordnance factory at 
A vadi where the technical know-how and 
trained per onnel are available in plenty. 
Setting up of a new line of production of 
Cotto Vests will definitely provide ulr 
stantial employment potential at a Ie ser 
co t. 

The Ordnance Clothing Factories are 
not receiving the due . attention of hon. 
Defence Minister like other segments of 
De ence Department. There are lots of 
anomalies in the piece rate given to 
worker, upply of tools, promotions, 
inadequate supervisory cadre, wanting job 
clerical staff, and dearth of staff quarters 
for the workers etc. 

I request the Hon. Minister to look 
personally into the functioning of the 
Ordnance Clothing Factory, particularly. 
underutilised Avadi Factory and ta e 
appropriate action immediately to tbe 
betterment of the Ordnance factory at 
Avadi. 

(v) DELAY IN ELECTRIFICATION OF THE 
VlJAYAWADA-BALL~H.A RAILWAY LIN 

IN ANOHRA PRADESH. 

SHRIMATI VIDYA CHENNUPATI 
(Vijayawada) The Vijayawad --Bal-
larsha railway line with 454 RKM is 
among the lines already approved by 
the Government for electrification at an 
estimated cost of Rs. 18 crores. In No-
vember last year, high priority was ac-
corded to the project and tender for ex-
ecuting the work were called for and al_ 
ready an amount of rupees five crore 
has been pent in civil works of the pro-
ject. As per the tentative programme, 
the OHB contract is to be ' awarded in 
March-April , this year. 

Now, according to present reports, the 
Vijayawada-Ball arsha c1e('.trification PIO-
ject has been changed to one of lower 
priority ' and the work on it. has been 
.lowed down. The Vijayawada-Ba11anha 
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line is an important segment of the South-
Central Railway and there is every need 
for the e rly implementation of this pro-

ject. 

Ball r ha i ituated close to a ooal-
belt and forest area and.s a transit place 
for the movement of coal and teak and 
<>ther varieties of wood. Moreover, it 
provide a link to Vijayawada, a mo t 
important railway junction in the coun-
try be ide being a commercial centre 
in the midst of Andhra Pradesh. At 
Vijayawada are located a thermal sta-
tion, a wagon workshop, heavy engioe~r­
iog and utomobile works, an industnal 
e tate, wholesale markets for cloth and 
cement factories. 

he Vijayawada..Madras railway-line has 
already been electrified. 

The Vijayawada..Ballarsha electrifica-
tion project should be expedited as it 
fulfils a longfe]t need of the people of 
the area. 

(vi) N ED OR A WHITE PAPER ON NATIO-
NAL DRUG POLICY PRODUCTION TARGETS AND 
THE STEPS TO PREVENT DRUG AMINE IN 

THE COUNTRY 

DR. VASANT KUMAR PANDIT 
(Rajgarh) : Under Rule 377 I rna e the 
following tatement of urgent public lm-
portance. 

The recent trends in Drug production 
are rather disturbing. There is ample 
evidence that the drug policy of the Go-
v roment j faulty. With consumption 

f Drugs oing up every year, in tun ... 
with increased population and extended 
JU dical facilities down to the rural ba e 
the declining production trends are as-
uming alarming proportion. 

De pite the loud claims by the Pet_ 
roleum and Chemical Ministry that drug 
production is going up, the factual po-
ition i quite otherwi e. The produc-

tion of essential bulk drugs and life-
saving medicines IS showing a marked 
decline month by month. The produc-
tion monitoring cell is well aware of 
this trend. 

There is a noticeable decline in all major 
categories of drugs 1ik antibiotics, sulpha, 
'Vitamins, analgesics, anti-TB, antLmala-
ria, anti-cardiovascular, anti-anaesthetic, 
anti-filarial, anti-asthmatics and many 
others. For example, during the first 9 
months of 1981-82, the production figur-

.. es of some of the above essential and 
life saving categories as compared to 
the previous year are: penicillin drop-
ped from 340 MMU to Rs. 250 MMU, 
sulphadimidine was only 240 tons agains~ 
previous production of 445 tons, vitamin 
B~12 was only 115 kg. against 190 kg; as-
pirin was only 640 tons against 890 
tons in Steroids, vital for family plan-
ning, the proouctfon of prenisolone was 
only 940 kg. against previous figure of 
1425 kg; the main Anti-TB drug PAS 
and salts was only 180 tons against 
previous 40 tons; the essential cardio-
vascular drug digoxin was only 2.10 
kg. against 7.35 kg. and so on. 

This is an ala rming itu~t.i. on. This 
will lead to steep price-ris€"; hoardi g, 
blaCk-market, heavy imports and los-
ses to the manufa,cturing units. The 
fixation of prices, fhe supply of r aw 
and- ba,sic bulk d rugs, the constraints 
on production, the delay in fixing the 
priCe of the end-drug and _total lack of 
quick, efficienf, momtoring agency are 
some of the causes for this erious dec-
line in production. By the middle of 
this year a serious situation will de-
velop if these essential dl'Ug production 
does not rise before the monsoon seas-

\ on. 

I call upon the Government to orne 
before the House · with a white papet' 
on National Drug Policy production 
targets and 'the steps taken to pre-
vent Drug famine in the country. A 
bold, pragmatic and result-oriente 
decision is called for to shake up the 
department from its red_tape and time-
consuming administration habits. 


